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ORDER

c,p. No.1s80/rBc/NCLT/MB/MAH/2017

1. Ld. Representatives of both the sides are present.

2. This is a Petition filed on 10h November, 2017 under the I & B Code. Copy
0f the Petition is served upon the Respondent Debtor. Respondents, Ld.
Representative has mentioned certain defects.

3. Respondent is seeking time to file their Reply. l'ime granted. Reply to be
filed on or before 206 December, 20U.

4. Thereafter, this petition shall be heard on 11h Janua t t, ?OLA,

sd/-
Bhaskara bantula Mohan

Member (Judicial)

Datedi 29.11.20t7

sd/_
M.K. Shrawat

Member (Judiciat)
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